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*149     SHRI P. WILSON:  

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to State? 

(a)    whether Government has any proposal for providing financial  support and rehabilitation 

to those farmers and their families who were affected  during the COVID-19 pandemic; 

(b)   whether Government has any proposal to facilitate remunerative prices for farmers through 

competitive alternative trading channels; 

(c)   whether Government has taken any initiative for waiving off of interest on farm loans, 

increased disbursal of farm loans including waiver of premiums on the crop insurance due to 

COVID-19 crisis;  

(d)     whether Government has any plans to encourage small holding agriculturists  linking them 

with markets, value chains and generating employment; and 

(e)      if so, the details thereof and if not, the reason therefore? 

ANSWER 

MINISTER OF AGRICULTURE AND FARMERS WELFARE 

  

(SHRI NARENDRA SINGH TOMAR) 
 

(a) to (e):     A statement is laid on the Table of the House. 
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STATEMENT IN RESPECT PARTS (a) TO (e) OF RAJYA SABHA STARRED QUESTION 

NO. 149 DATED 10.12.2021 REGARDING  REHABILITATION AND FINANCIAL 

SUPPORT TO FARMERS. 
 

(a) During the Covid-19 pandemic, the farmers of the country have proved that they are the 

backbone of our society.  During the lockdown, the agriculture sector functioned smoothly.  The 

lockdown was announced on 24.03.2020 and within three days farming and allied activities were 

exempted from the lockdown. The farmers of the country rose to the occasion and as far as 

sowing, production and procurement are concerned, Indian agriculture performed better than in 

previous years.  This is evident from the fact that area under foodgrains in 2020-21 as per 4th  

advance estimates was 129.34 million ha as compared to 126.99 million ha in 2019-20 i.e. an 

increase of 1.85%.  As far as production is concerned, as per the 4th advance estimates of 

production of food grains, India achieved a total production of 308.65 million tonnes in the 

2020-21 as compared to 297.50 million tonnes in 2019-20 which shows an increase of 3.75%.  

As far as procurement of rice is concerned, 83.86 lakh MT of rice was procured from 24th 

March, 2020 to 31st May, 2020 against the 50.54 lakh MT rice procured during corresponding 

period in previous year. In case of wheat, 359.78  lakh MT of wheat was procured from 24th 

March, 2020 to 31st May, 2020 against 336.28 lakh MT wheat procured during corresponding 

period in previous year. 

It was ensured that activities related to agriculture such as movement of labour, farm 

machinery, inputs, logistics etc. were exempted from the lockdown and agriculture related 

activities carried on as usual. A Standard Operating Procedure (SOP) related to crop harvesting & 

threshing during Kharif 2020 to States was circulated. As far as agriculture inputs are concerned, 

fertilizer movement to States was monitored to ensure smooth delivery of  fertilizers. Availability 

of 153 lakh quintals seed among farmers against the requirement of 150 lakh quintals for Kharif 

2020 was ensured. A "Farm Machinery Mobile App” was developed. More than 49,029 Custom 
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Hiring Centers were available and more than 1,45,839 agricultural machinery was registered for 

rent on this App. A module of Uberisation of logistics aggregators was launched on e-NAM 

platform. More than 11.37 lakh trucks & 2.3 lakh transporters were linked to this module. To 

ensure marketing channels to farmers, several steps were taken.  To ensure decentralized 

procurement, States were persuaded to increase the number of procurement centres for PSS.  The 

centres for Rabi pulses and oilseeds have almost doubled from 1485 in 2019-20 to 2790 in 2020-

21.   “KISAN RATH APP” was launched in April, 2020 to facilitate farmers & traders in 

searching for transport vehicles for movement of agriculture & horticulture produce. An All India 

Agri Transport Call Centre was launched in April, 2020 for coordination between States for inter-

state movement of perishables. Kisan Rail was launched to exclusively cater to movement of 

perishable agriculture and horticulture commodities. First rail was started in July 2020.   

 

In other assistance to the farming community, about 11.12 crore farmers benefitted & 

Rs.1.08 Lakh crore released during lockdown from 23.03.20 to 1.12.2021 under PM-KISAN. 

Since inception of the scheme till date 11.61 crore farmers benefited and Rs. 1.61 lakh crore 

released under this scheme.  A Kisan Credit Card saturation drive started in February, 2020. 

260.60 lakh new KCC applications have been sanctioned so far.  

(b):       The Government undertakes procurement of wheat, paddy and coarse grains at MSP 

as per the extant norms.  With a view to ensure remunerative price to  farmers,  an umbrella 

scheme of “Pradhan Mantri Annadata Aay SanraksHan Abhiyan” (PM-AASHA), by 

incorporating the erstwhile PSS with certain modifications and rolling out of new schemes of 

Price Deficiency Payment Scheme (PDPS) and pilot of Private Procurement and Stockist 

Scheme (PPSS), has been launched. Under PM-AASHA, States / UTs are offered to choose 

either PSS and PDPS in a given procurement season with respect to particular oilseeds crop for 

the entire State.  Pulses, oilseeds and copra are procured under PSS.  Government is also 

implementing National Agriculture Market (e-NAM) Scheme.  Assistance to the States is 

93



provided, such as free access to e-NAM platform, financial assistance for computer hardware and 

for creation of cleaning, grading, sorting, packaging & compost unit in e-NAM mandis.   

(c): As for as requirement of farmers for agricultural credit is concerned, during the first wave 

of COVID-19 pandemic, Government extended the date of renewal of short term agriculture loan 

which had become due or would have become due between 1st March, 2020 and 31st August, 

2020 up to 31.08.2020 with commensurate benefit of 2% interest subvention and 3% prompt 

repayment incentive up to the extended date. During the second wave of COVID-19 pandemic 

(i.e. in the year 2021) also, Government extended the date of renewal of  short term agriculture 

loan which had become due or would have become due between 1st March, 2021 and 30th June, 

2021 up to 30.06.2021 with commensurate benefit of 2% interest subvention and 3% prompt 

repayment incentive up to extended date. Apart from that, Government started a Kisan Credit 

Card Saturation drive from February, 2020 to cover more farmers. Till 12.11.2021, a total 

number of 260.60 lakh KCC have been issued with a sanction limit of Rs. 2.77 lakh crore. 

As far as Pradhan Mantri Fasal Bima Yojana (PMFBY) is concerned, farmers have to 

only pay the premium rate of maximum 2% of Sum Insured (SI) for Kharif food & oilseeds 

crops and 1.5% of SI for rabi food & oilseeds crops and maximum 5% of SI for commercial and 

horticultural crops. The remaining premium (subsidy) is shared equally by the Central and State 

Governments except for North Eastern States where sharing of  premium subsidy between 

Central Government and NER States has been changed to 90:10 from Kharif 2020 season (from 

50:50). However, premium rate payable by farmers will remain unchanged. This Department had 

initiated a special campaign during the COVID lock down period to ensure early and hassle-free 

settlement and payment of eligible claims to the farmers.  

 

(d) & (e): Most of the schemes of the Government in the agriculture sector are to benefit 

small and marginal farmers. Many of these schemes link farmers to markets, value chains and 

generate employment.  Some of these schemes are Mission for Integrated Development of 

Horticulture (MIDH), Paramparagat Krishi Vikas Yojana (PKVY), Mission for Value Chain 
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Development of North East Region (MOVCDNER), Rashtriya Krishi Vikas Yojana (RKVY), 

National Food Security Mission (NFSM), Agriculture Infrastructure Fund (AIF) etc.  The 

Government has also launched the  scheme of “Formation and Promotion of 10,000 Farmer 

Producer Organisations (FPOs)” under which FPOs are formed and promoted with participation 

of farmers  who get various facilities including that of improved technology, better input, credit 

and more markets to produce better quality crops/ yield.    

**** 
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